
Date of 
receipt

 Amount claimed 
Amount of claim
admitted

Query 
Send
claim

Claim 
acknowledged

Whether 
related
party?

Address

% of voting 
share in CoC, 
if
applicable

1 State Tax- Gujarat State 08-09-2025 3,13,52,597.00₹                3,13,52,597.00₹        - 3,13,52,597.00₹   No

 State Tax Officer (9), Office of the Assistant Commissioner of State Tax, Unit-l1, 2nd Floor, Bahumali Bhavan-2, 
Vastrapur, Ahmedabad-380052 99.38% 0 0 -₹                         - No

2 Income Tax Department 08-09-2025 1,94,591.00₹                     1,94,591.00₹             1,94,591.00₹        No
Ward-4(1)(1), Room no. 324, 3rd Floor, Aayakar Bhawan, Vejalpur, Ahmedabad, Gujarat – 380014

0.62% 0 0 -₹                         - No

Annexure-7 
Name of the corporate debtor: M/s.Sevenn Protective Fabrics Private Limited; Date of commencement of CIRP:13.08.2025 (order received on 13.08.2025)

NCLT order IA liq/4(AHM)2025 in C. P. (I.B) No.2 of 2024 dated 13.08.2025 (order received on 13.08.2025)
 List of creditors as on:  16/10/2025

Sl.
No.

Name of Creditor

Details of claim received Details of claim admitted Amount of
contingent 

claim

Amount of 
any mutual 
dues, that 

may be set-
off

Amount of 
claim
 under 
verification

Amount 
of claim 
not 
admitted

Remarks, if any Physical 
Copy 

Recevied

List of operational creditors (Government dues)


